Annexure-4

Name of the corporate debtor: M/S. DOOTERIAH & KALEJ VALLEY TEA ESTATES PRIVATE LIMITED; Date of commencement of liquidation: 17/10/2025;List of stakeholders as on: 06/02/2026

List of operational creditors (Workmen)

(Amount in )
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- mount
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i . . . of claim
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. Date of . Total amount of . . under Remarks, if any
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Harkaman no claim received during liquidation and claim
1 N.A 28/12/2017 2,57,68,828.00 - N.A N.A 0% 0 N.A 2,57,68,828.00 0 submitted during CIRP is in wrong format. And not
Tamang .
accepted during CIRP
no claim received during liquidation and claim
2| Sunil Thapa N.A 27/12/2017 4,95,44,567.00 - N.A N.A 0% 0 N.A 4,95,44,567.00 0 submitted during CIRP is in wrong format. And not
accepted during CIRP
3 7,53,13,395.00 | - 7,53,13,395.00 0




